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gone into. I again appeal to my colleagues
here: for heaven's sake, do not criticise the
Defence Forces without knowing anything
about them, lhank you very much.

MR. DEPUTY CHAIRMAN: This does hot
require any further clarification.

REFERENCE TO THE REPORTED
CLOSURE OF BUSINESS IN ORISSA BY
THE MINERALS AND METALS
TRADING CORPORATION OF INDIA
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THE BUDGET (GENERAL.i 1981-82—
GENERAL DISCUSSION

MR. DEPUTY CHAIRMAN: Now, we
start the Budget (General) 1081-82 General
Discussion, Shri Sankar Ghose.

SHRI SANKAR GHOSE (West Ben-
GAL): Mr. Deputy Chairman, Sir, Mr.
Venkataraman has presented hii second
budget and has got favourable headlines and a
lot of bouquets for the tax concessions
primarily that he has given.

oAY e wieE  (faE)
WITAT 9g4 20 FEwe aq1 qiigq
AT qoHT F9C HIAT 2|

SHRI SANKAR GHOSE: Mr. Venka-
taraman is a very competent economist, but in
this budget and in the last budget, he has
concealed his economic skill and has shown
his political talent. He has politicised the whole
budget and has shown great political crafts-
manship in presenting the budget. It looks as if
it is a pre-election budget. But the basic
problems of the economy regarding the rising
prices, the mounting unemployment, the
people below the poverty-line, 'have not been
tackled. He got a great opportunity because of
the massive majority that the ruling party has,
because of the extreme competence that the
Finance Minister has and the great economic
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[Shri Shankar Ghose] expertise  and
experience in economic management that he
has.

The Budget, with its massive deficit and the
pre-Budget price rise, will generate great
inflationary potential in the economy. There is
no measure or no adequate measure in the
Budget for controlling inflation or price rise.
Secondly, the Budget has a curious unconcern
for the unemployed. For the educated
unemployed; there is nothing in the Budget.
For the uneducated unemployed in the rural
sector, in the countryside, there is no massive
programme. Thirdly, for the people below the
poverty line, more than 300 million as the
Planning Minister, Mr. Tiwari, told this House,
the Budget holds out little hope and no dent is
made for bringing these people above the
poverty line. Fourthly, it is unfortunate that the
allocations for the rural sector, for the weaker
sections, have iiot been commensurately
raised and in some cases they have been
slashed. And fifthly, the Budget and the black
money bond scheme, instead of curbing growth
of black money, will give an encouragement
for the proliferation of black money.

On the first question of rise in prices, the total
burden placed on the people by the Budget and
the pre-Budget exercise, has  followed the same
pattern as last year, namely, that the real burden
on the people was imposed immediately before
the Budget, such imposition was delinked from
the Budget. Last year about Rs. 3000 crores were
imposed as a burden on the people by  the
petroleum price rise, fertilizer price rise, etc.
outside the Budget. This year about Rs. 2000
crores have been imposed on the people outside
the General Budget—Rs. 1100 crores by the rise
in petroleum prices a little before the ~ Budget,
about Rs, 627 crores by the rise in  steel and
coal prices, and, of course, with  the Railway
Budget's contribution of Rs. 356 crores; the total
burden is Rs 2000 crores outside the  budget
and Rs. 2277 crores with the General Budget.
The strategy that the Finance Minister has
devised that the real burden should be outside the
Budget before the Bud-
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get, and be outside Parliamentary control and
that Parliament be faced with a faj't accompli,
is a new innovation. This erodes the power of
Parliament. It creates a situation where people
do not know what burden they will have to
bear, and it is not discussed. This naturally
also diminishes the importance of Budget; it
demotes the Budget; it will ultimately make
the Budget a non-event.

Budget is a method, to some extent, of
raising resources. We recall that Mr. Charan
Singh's method primarily was to  raise
resources through taxes. He impose/l Rs. 240
crores of tax on petroleum and became
unpopular. The Finance Minister this time
induced the Petroleum Minister to raise prices
by Rs. 1100 crores. The  result of Mr.
Gharan Singh's method and Mr. Ven-
kataraman's method is the same on prices, on
the economy, on the consumer, namely, price
rise. But the reruit on the Finance Minister is
different. Mr. Charan Singh's method makes the
Finance Minister unpopular, Mr. Ven-
kataraman's method makes the Finance
Minister popular. But this is a simplistic
approach. The Finance = Minister's deputy is
happy. And it is this hapoi-ness that has
permeated the Budget so that the price rise that
is there is concealed and delinked from the
Budget and there is no strategy for controlling
the price rise.  Apart from the total burden
of Rs. 2,000 crores outside the budget, the
massive deficit finance of Rs. 1,540 crores will
generate great inflationary  potential, and
prices will rise.
3P.M.

I am not one who believes that deficit
financing is as such bad. 1 honestly, genuinely
and sincerely believe that deficit financing to a
certain extent is legitimate and permissible in a
developing economy to get resources. I do not
agree with Dr. Raj Krishna that deficit
financing should be nil. But there has to be a
tolerance limit for deficit financing. So far as
Dr. VK.R.V. Rao is concerned, he says that it
could be Rs. 500 crores , year. I shall not even
go by his figure. I shall go by the figure
mentioned in the Sixth Plan document that
deficit financing should be Rs. 5,000 crores for
a period cf 5 years,
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the average being Rs. 1,000 crores a year. By
that test, this year, deficit financing has been
above Rs. 2,000 crores. It is Rs. 1,975 crores.
Next year it is said that deficit financing with
be Rs. 1,540 crores and ultimately deficit
financing perhaps will be almost Rs. 2,000
crores. Rs. 500 crores more as had happened
this year. For these two years, the deficit
financing of Rs. 3,515 crores will take away
70 pe, cent of the deficit financing of Rs-
5,000 crores envisaged in the Sixth Plan. This
shows that excessive deficit financing is being
indulged in.

During the first two years of the Janata rule
deficit financing was resorted to in the belief
that if we have massive food and foreign
exchange reserves, prices will not rise. In the
first "two years the prices did not rise. In the
third year prices rose and with that the theory
that you can embark on any amount of deficit
financing wa, discredited. The tolerance limit
of deficit financing as set out in the Sixth Plan
has been exceeded by the Finance Minister. It
is more than double th3 tolerance limit
provided in the Sixth Plan. This excessive and
massive deficit financing will have a great
effect on rising prices.

Even in fixing the deficit financing at Rs.
1,540 crores the Finance Minister had to take
credit for Rs. 800 crores of black money bearer
bonds. Today we have the sad spectacle of the
Finance Minister preparing his budgetary
arithmetic, relying heavily on these black
bonds. What is the meatiing of these black
bonds?. Previously there was white money and
there was black money. This black bond means
that there are, among black money, some
legalised black money and some illegal black
money. This legalised bearer bond money is
another kind of parallel currency which is
taxless currency. There is no income tax on it,
there is no wealth tax, there is no surtax and
there is no capital gains tax. The Finance
Minister has taken credit for Rs. 800 crores of
black bond money. If it does not materialise,
the deficit finance will be more and prices will
rise more. If the Supreme Court invalidates
this
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as discriminatory or immoral, the Finance
Minister's reliance on this will not succeed
and deficit financing will grow.

It is unfortunate that there is no provision in
the budget for controlling black money. These
black bonds will encourage those who have
black money. It is a concession to black-mar-
keteers. It does not curb black money and it
could become counter-productive. I say this
because the honest tax-payers are not
encouraged and those who evade taxes are
encouraged. Now, in arriving at this deficit of
Rs. 1,540 crores, a massive deficit, not only
credit has been taken for Rs. 800 crores of
black money, but credit h”s also been taken for
external assistance of as much as Rs. "1,000
crores. Sir, in the defunct Fifth Plan, that is,
1978-83, external assistance was assumed at
five per cenf. But, now, Sir, in This Plan, we
understand that external assistance has been
assumed at 11 per cent. What has happened to
the g™al of zero net foreign aid? We do not
know. But, even in the next year's Plan, the
Finance Minister has taken credit for external
assistance of as much as Rs. 1,000 crores.
There is the reliance oi the Finance Minister on
a massive deficit f Rs, 1,540 crores, we have
the Finance Minister's reliance on the black
money to the extent of Rs. 800 crores” and we
have the Finance Minister's reliance on
external assistance of Rs. 1,000 crores.

Sir, so far as the taxes are concerned, no
Finance Minister since independence has
imposed taxes on newsprint. It is because, Sir,
newspapers are so popular and a tax on the
newsprint, or the import of newsprint ,is really
a tax on information, on education and on
literacy. And this is an aberration, particularly
in India where only 15 per cent of the
newsprint is indigenously manufactured. The
rest is imported. This tax will put a great
burden on the industry, particularly on the
small newspapers, the medium newspapers
and the regional newspapers. This is a great
burden on them. This is a great aberration and
this is an unprecedented levy. For a Finance
Minister, who has so much of political
consciousness
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[Shri Sankar Ghose] and so much of political
sophistication and who tries to avoid all
imposts which are unpopular it is rather in-
trigruing why he imposes this  tax knowing
that it is injurious to the industry and knowing
that it will be un-popular. ~ Some people have
suggested that if the newspapers he-come
less in number, the people will have to rely
more on the government-controlled media.
Some others have suggested that because
newspapers report all the happenings, this is the
reaction of the Government towards the
newspapers. But this is a question of
speculation. But, Sir, I hope that even at this
late hour, this impost, hig aberration, this
unprecedented impost on the newsprint will go

Then, Sir, on the taxes the Finance Minister
has mentioned that the foreign monopolists in
pil, who will come here for oil exploration, will
get Income-tax reduction or perhaps exempt
on. This is a disturbing feature. If the foreign
monopolists in oil are completely exempted
from the Income-tax, that will be a disqueting
feature.

Then, Sir, on the question of taxation, we all
know that there has been a heavy inflation.
Particularly in the urban sector. There have been
people who have Become very rich as a result of
this inflation. I would have expected that through
these tax measures, the urban rich and
conspicuous consumption in the country ~ would
be taxed. But no tax has been imposed on

conspicuous consumption. As a result of this
heavy inflation, some people have become
very affluent and the poor people have

become poorer still. And, Sir, if concessions
have to be given, [ would have expected that it is
to the poor people, who have been hit by inflation
and whose real income has been eroded, who
would have got a larger support from the
Government through the public distribution
system. But, except in foodgrains and controlled
cloth, the Government does not give any kind
of support to the public distribution "system. I
would have expected that if concessions had to
be given, apart from giving concessions to
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the foreign monopolists and the laoji houses,
concessions should have be«fi i  given to the
poor by strengthening the j  public distribution
system. This is another aspect that should be
looked into.

Then, ;?ir, so far as taxation is concerned, a
development has taken place which may put
some strain on the

Centre-State  relationship. The Finance
Minister has been generous. He has been
magnanimous  in  giving  income-tax
concessions, for which he has got the
maximum number of bouquets. The last,
Seventh Finance Commission provided that
85

per cent of income-tax revenue will go to the
States and the Centre will have 15 per cent.
The  Finance  Minis-ter has  been
magnanimous  in  giving  income-tax
concessions but at the ex-

pense of State Governments who are to get
85 per cent. Sir, I recall a statement of
Churchil who said: "Without magnanimity no
nation can progress, but magnanimity at
somebody else's expense is not the highest
form of magnanimity.'! So, the Finance
Minister has been magananimous, so far as
income-tax is concerned, but at the expense
of States.

Another aspect is that the real tax that has
been imposed j; customs duty, of which the
States are not getting anything. This may
raise some doubts and apprehensions in the
minds of the States that the sources through
which the States will get some income the
Centre i not taxing, and those in which the
States are not getting any share the Centre is
taxing. This may put some strain on Centre-
State relationship.

Sir, I find that the resources to be
transferred to State; and Union Territories in
1981-82 will be Rs. 9,041 crores. Last year in
the Revised Estimate the amount was Rs.
9,010 crores. Next year the States will be
getting only Rs. 31 crores more. This, again,
is a matter which needs looking into.
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There are two other things so far as th,
States are concerned, which are of some
concern to the States in relation to these
budgetary proposals. I find that the assistance
for Centrally sponsored schemes in the next
year to the States is going to be reduced,
which will be Rs. 922 crores. The revised
figure last year was Rs. 1050 crores. So this
assistance to the States will be lower this year.
This is something which is unfortunate.

Th, second thing which is unfortunate to
the States is that development outside the Plan
last year was Rs. 157 crores. This year it will
get reduced to Rs. 114 crores.

So in the distribution of taxes States will get
less. In transfer of resources through the Plan
the States will get less. Assistance outside the
Plan to the States will be less. This may create
some strain which should have been avoided.

Sir, the weakest part of the Budget is the
inflationary pressure on the prices. The
inflationary pressure will be of Rs. 2200
crores, the total burden, plus the deficit of Rs.
1945 crores. A total Rs. 3760 crores will be
the inflationary pressure that will be injected
in the economy. The Finance Minister blames
oil price rise. Mr. Sethi, Minister of
Petroleum, said that because of oil price rise,
general price rise will be 1.35 per cent that is
the extent of inflation. That cannot be made a
scapegoat for the price rise. Drought will not
be a scapegoat for thiy year we had record
foodgrain production. The third scapegoat is
usually the hoarder. Against hoarders the
Government can take stern measures, to
control prices. Therefore, these scapegoats, do
not help.

But the Finance Minister has said that
inflation has come down from 20 per cent last
year to 13.5 per cent... (Interruptions). This
was in January, 1981 I hope the Finance
Minister had seen more frank with the
country. He has taken point by point
comparison
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and not the average index which used to be
taken always. Economic Survey used to go by
the average index, and not point-by-point, if
you go by the average index, which used to be
taken, then on th, basis of average index,
instead of 13.5 pe, cent the inflation is 18.5
per cent as compared to 15.5 per cent i, the
past year. If you go by th, average jndex
which is the correct and true index and which
Is always followed by the Economic Survey
and which was departed from this yea, the
price rise even on that basis is more. This is
one of the main achievement,- which the
Finance Minister has  laimed.

Apart from that, even on the point-to-point
basis, he gave out that the price rise has been
13.5 per cent this year. But after the increases
in the prices of petrol and steel, by the 3rd
week of February, the prices went up to 17.3
p.er cent, from 13.5 per cent even on point-to-
point basis. Inflation has increased.

The weakest part of the budget is that whil,
inflation is increasing, this massive deficit
financing js not being controlled. The increase
in prices is not being controlled. Th® massive
subsidies hich the Economic Survey said
should be controlled have not been controlled
and a soft and mild pre-e”ction budget has been
presented which wil] not control prices and
prices will s;0 up. Sir, I mention this b*“use the
Economic Survey mentions that the per capita
income in 1979-80 was Rs. 145 which was
lower Than Rs. 156 of 1978-79. ' It i, because of
the inflation that the per capita incom, of the
poor was eroded and fi you have another in-
flation—a minimum of 15 per cent which the
economists predict next year Or it may be 20
per cent—then the per capita income will again
get eroded.

The Finance Minister claimed that by his
programmes 3 million people will go above
the poverty line. The Planning Minister has
said that more than 300 million people are
below the poverty line. It means that one
per
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cent of people will go above the poverty line.
But if there is 15 to 20 per ent inflation, then
more than 3 million people will go below the
poverty line.

So far as the Plan is concerned, the increase
in the centra] sector is 17 per cent and the total
increase is 20 per cent. But the plan arithmetic
is based ,ot on the prices of 1981-82, i.e. the
current year, but on the prices of 1979-80. If
you take into account the inflation of the earlier
year and this year, that is a minimum of 30 per
cent if not 40 per cent, then in real terms there
is no real growth.

So far as agriculture is concerned, if we are
to raise the people below the poverty line, then
this sector should have been provided for more.
Agriculture is a very important sector. I find
that the budgetary support for the central plan,
so far as the agricultural and allien sectors are
concerned, ig going to be reduced from Rs. 949
crores in 1980-81 to Rs. 871 crores in 1981-82.
For rural development, it is going to b, reduced
from Rs. 344 crores to Rs. 187 crores. I am
giving the figures from the Economic Survey
and the budget documents. This is the ,ay it has
been done.

So far as industry is concerned, last year the
Finance Minister gave a lot of concessions and
later said that the industry had not responded to
him. (Time bell rings) I will take 10 to 15
minutes more;

Apart from the prices which will not be
controlled, the Budget shows a great unconcern
for removing unemployment. The Congress (I)
election manifesto envisaged that at least one
member of each family will get employment.
Last year, I asked the Financ, Minister on the
floor of the House about it and he said that the
Planning Commission will look into it. I asked
the Planning Minister and he said that they were
examining it. (Interruptions). So far as rural
employment programme is concerned, the
outlay has been reduced
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to Rs. 180 crores "from Rs. 340 crores of last
year and there is a footnote that the States will
provide matching grants. Sir, this is something
incomprehensible. The Centre's contribution of
Rs. 340 crores 3hould | have been maintained or
enhanced and what the States have to give, that
should have been in addition. The slashing of
the un-employment programme is very
unfortunate.

Sir, the Budget is weak so far as employment
is concerned. There should have been an
employment guarantee scheme like the Maha-
rashtra pattern throughout the country. There
should have been a massive allocation for
irrigation. There should have been a massive
allocation for scheme*? like the Antyodaya.
There should have been a massive allocation for
dairy develop, ment and f° small farmers
schemes. But on all these, the Budget is rather
poor. In addition, we find that recently th,
Central Statistical Organisation has said that, let
alone the measurement of poverty, even to
define poverty some conceptual problems have
arisen. If you have to remove poverty, let us not
get ! entangled into this theoretical and 1
metaphysical question of defining poverty.
Poverty is tangible and living, and it is a
gruesome reality of Indian life. Unless the
Budget becomes a massiv, instrument for
removing poverty, we are In for very bad days.

Sir, one of the most disquieting features of the
Budget i that for rural development schemes,
for agriculture, for the schemes of the weaker
sections, the Scheduled Castes and the Tribes,
either the allocations have not increased
adequately, at least by 20 per cent, or there has
been a slashing of these allocations. Sir, for
command area development programme, last
years Rs. 37 crores will be now Rs. 39 crores.
I it a 20 per cent increase? In addition under
the command area development blocks
programme, this was an  additional
programme, in 1979-80, there were Rs. 44
crores, and last year there yere Rs. 15
crores.
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That is no mor, there now. For the command
area development programme as such the
allocation has decreased. For dairy
development, the allocation has decreased
from Rs. 53 crores to Rs. 52 crores. That will
mean, poverty will increase, unemployment
will increase. So far as fertilizers are
concerned, the allocation for the next year has
decreased from Rs. 231 crores to Rs. 217
crores. So far as roads, are concerned, the al-
location has increased from Rs. 114 crores to
Rs. 119 crores. This increase is not 20 per cent
and not even 10 per cent. In the rural sector, in
the employment-generating sector, the
allocations have been decreased.

Sir, a most unfortunate cut has been in the
loans to agriculture. The allocation in th, last
year's Revised Budget to agricultural financial
institutions wag Rs. 231 crores. It is slashed,
and jt is less than half of last year, and it will
be Rs. 11l crores. Sir, for the Scheduled Castes
and the Scheduled Tribes component plan, the
allocation i, stead of being increased by 20 per
cent has been reduced to Rs. 152 crores. For
fertilizers it has decreased, for loans to
agriculture it has decreased, for dairy
development it has decreased, for command
area development it has decreased.

Sir, the priority of the Budget has been a
concern for the short-run, for the immediate
applause and not for the basic, structural, and
fundamental changes. Sir, concessions have
been give, to foreign oil firms and to large
houses. Conspicuous consumption has not
been taxed. For the black-marketeers, the
black money bonds have come by which their
black money is legalised. Sir, election pledges
were given for th, people below the poverty
line and the people who are unemployed but
those pledge have not been fulfilled. Sir, the
Budget has been clever, but not constructive.
It is more an exercise in public relations than
for ensuring public good. There
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is a lot of propaganda and polemics in it, but ,0
bold thrust.  This Budget only reveals the
Finance Minister's image as a politician
with  great craftsmanship, as the first public
relations man of this Government. And all the
consummative  economic skill the Finance
Minister has, he has concealed, he has not
utilised. He has tried to present a Budget by
which the opportunity that the country had, the
country with the third largest scientific
manpower had, where 22 per cent saving is
there, which few other countries in the orld
can achieve, where taxation is about 19 per
cent, which is a high tax ratio, where there is
vast foreign exchange reserves and foodgrains
reserves, where a great opportunity has
been lost.  Unfortunately, all this has been
missed for immediate Headlines, for
immediate clapping and for a pre-election tye
of Budget. The whole thing has been
politicised and it is unfortunate that in spite
of the great skill that the Finance Minister
had the country did not have any opportunity
of taking advantage of it.

Wt FWiEg MTmEw qeET (gET
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FIEF T FATE

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Mr. Piloo Mody. You have 20
minutes, Mr. Mody.

SHRI PILOO MODY (Gujarat): I will
decide how much time I will take.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I am afraid, this is not
possible. You will not decide so long as |
preside over here.

SHRI PILOO MODY: In that case, I will
sit down. You can go on speaking.

[ RAJYA SABHA ]

1981-82 228

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): I do not know whether you are
aware of the fact that the party time is decided
by the party leaders. It is on the basis of party
allocation that you have been given 20
minutes. This is what the office has given and
I am going to follow what has bee, given.

SHRI PILOO MODY: Follow it.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARA): If you do not want to speak", it is
all right. In that case, I will call upon the next
speaker.

DR. BHAI MAHAVIR (Madhya Pradesh) j
Mr. Vice-Chairman, Sir, I am afraid, there is
some misunderstanding.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): There is no misunderstanding.

DR. BtHAI MAHAVIR: Sir, you can insist
that the party should not exceed the total time
allotted to it. Let Mr. Piloo Mody take
whatever share of that time he likes.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): The time alloted for general
discussion on the Budget is twelve hours, out
of which, 51 minutes have been given to the
Janata Party/ Of this 24 minutes have been
allotted for today. Am I right? (Interruptions)
There are three speakers from your party who
have given their names. It is for the party to
decide. Hence, if Mr. "Piloo Mody takes more
time, to that extent, the other speakers will get
less. Mr. Piloo Mody, you can start.

SHRI PILOO MODY: Kindly apologise.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): For what?

SHRI PILOO MODY: For having given a
wrong decision.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): I think, the allocation of time per
speaker has been done in consultation with the
Chief Whips.
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SHRI PILOO MODY: Which is why I am
correcting you.

THE VICE-CHAIRMAN (DR. TIAFIQ
ZAKARIA): This has been done in
consultation with the Chief Whips. If, in your
party, you have become the' supreme who
decides, irrespective of what has been agreed
upon, then, it is for you to say so. If that is, so,
I have nothing to say.

SHRI PILOO MODY; This is what I asked
you to do.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): 1 would say again. There is no
question about it. After all, there is a system in
this House.

SHRI PILOO MODY: Within the system, [
am pointing it out to you.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA: "When three names are given'from
one party and 51 minutes are allotted, in
consultation with the Chief Whip, the Chief
Whip says that the first speaker should be
given 20 minutes, the second speaker should be
given 15 minutelf and so on. To enable you to
formulate your speech within this time, I said,
you have 20 minutes. If you want to exceed
this, within the time allotted to your pary> you
are at liberty to do so.

SHRI PILOO MODY: Kindly note the time
when I am starting. And I will hold you to that
time.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Yes, yes, I will give you one br
two minutes more if you like.

SHRI PILOO MODY: Thank you very
much.

Mr. Vice Chairman, Sir, once again they
have presented to the country a budget. And
each year the budget seems to get more and
more puerile, the exercise seems to get more
and more puerile, the contents of the budget
seem to be more and more puerile and each
year the country has only apologies to produce
for the people of this country, and no
economic growth.
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The last speaker was doing his duty. His
duty was so painful that hard-

!' ly had he completed his speech, he had to run

away so that he is  not

j there to listen to any rebuttal whatsoever of the

utter non sense that he spoke about the
budget giving economic direction to the
country. (Interruptions) .

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI SITA RAM KESRI): I
hope Mr. Mody will not also go away after
giving his speech.

THE DEPUTY MINISTER. IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I think Mr. Mody
did not remain there last year...

SHRI PILOO MODY; Fo, this I had the
courtesy to write to him ahead of time and
apologise because I had to go.
(Interruptions).

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): No interruptions please.
(Interruptions).

SHRI PILOO MODY: What do you think
I was speaking on?

SHRIMATI SAROJ KHAPARDE
(Maharashtra): You were passing remarks ...

SHRI ARVIND GANESH KUL
KARNI (Mabharashtra); You were
going to speak on cosmetics. (Inter
ruptions) .

SHRI NARSINGH NARAIN PANDEY:
I am very much here.

SHRI PILOO MODY: Thank you, I now
see you.

The previous speaker obviously had to go
somewhere. He has said so many things that
he did not believe in, for example, that this
budget has given economic direction. What is
the direction, I would like to know. He also
said that the Janata Government exhausted
the foreign exchange of the country. This is
not a matter of speculation, wishful thinking
or propaganda. Mrs. Indira Gandhi leffc” this
country's Prime Ministership in
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[Shri Piloo Mody] March 1977 and  she
left behind  a. foreign exchange reserve of
about Rs. 2800 crores.

SHRI KALP NATH RAI (Uttar Pradesh):
2400 crores.

SHRI PILOO MODY: Shut up. It is Rs.
2800 crores. When she again took over in
January 1980, she had more than Rs. 5000
crores worth of foreign exchange reserves.
What is he talking about, or what are you
talking about, that we depleted the foreign
exchange reserves of this country?

Then he said that today queues have
disappeared. I think his memory muct be very
short. It was the Janata Government which
eliminated the queues in all commodities, in
all the essential commodities. And today you
have them back again. Once again there are
long queues, queues in which you can spend
the whole day gossiping with the people
around you and at the end coming home with
an empty bag. The other thing that he said is
that it was the Janata Party which brought
about inflation. I cannot understand the sort of
level of illiteracy that exists over here. There
hav, been only two years in the his-hory of
Independent India when prices were
controlled, (Interruptions) when prices went
up by only two per cent. (Interruptions). It
was only in two years in the history of India,
and those years were 1977 to 1979.
(Interruptions), years of Janata Rule.

SHRIMATI SAROJ KHAPARDE: As the
ladies, ask the women how the prices were
controlled by your Government.

SHRI PILOO MODY; Anyway, I am very
thankful to the Finance Minister in the sense
that it now appears, after having heard me
last year, that a certain element of realism is
dawning On him—that you cannot produce
growth in this country through excessive'
taxation. So, he does not tax directly. While
the gestation period in his mind is going on
and his development is taking
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place as a Finance Minister—I am sorry he is
not here to hear my comments personally—
he has realised that he has to control inflation.
Unfortunately, he doe; not know how. He is
trying his best, for which I give him every
credit, but he does not know how to control it.
And the other thing h°® must realise is that
taxation will not give the desired results, eit-
her in terms of resources, or in terms of
controlling inflation. He has produced a
budget which has neither.

Without knowing it or without wanting to
admit it before the Finance Minister comes
and presents his budget, the Railways have
increased their fares by Rs. 360 crores, the
drug and medicine industry by Rs. 300 crores
steel has increased by Rs. 400 crores, coal has
increased by Rs. 150 crores and oil .by Rs.
1200 crores. This is the extent of cost-push
already introduced into the budget before the
Finance Minister delivered the budget speech.
Now you have, something like Rs. 2000
crores in price rises, already projected for the
next year and you have in addition to that,
added about Rs. 306 crores in taxes and postal
rates which have been introduced into this
budget very very surreptitiously, of which Rs.
275 crores are taxes—I am giving these in
round figures—and Rs. 31 crores in postal
charges. In addition to that, there is a deficit
which has been left uncovered in this budget
of something like Rs. 1535 crores, if I rem-
ember correctly. And this includes, Sir, credit
for Rs. 800 crores that he has taken for, what
is known, as 'BB'—that is, the Black Bond, or
the Bearer Bond.

In the civilised parts of the world Mrs.
Saroj Khaparde. 'BB' stands for Brandy and
Benedietine. It is only over here that it means
'Plack Bonds' What are these 'Black Bonds'?
People have so little faith in your :BJack
bonds' that so far there has only been a
subscription of Rs. 35 to 45 crores. And the
Finance Minister expects that by the end of
this month, Rs. 200 crores will be
subscribed—I do not
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know by what miraculous means. And in the
next year, he has taken credit for another Rs.
800: crores with which h, is going to fill in
the deficit that he has created as a result of his
budget expenditures. Sir, I do not know how
he is going to do this. But it is quite evident
that it is not going to happen.

Sir, T would like to tell the Finance
Minister that these days a degree of
sophistication and technology has
developed in the handling of black money and
the issue of these 'black bonds' is the crudest
of all methods in which to handle black
money. That is why you find that nobody is
subscribing to it, or falling a bait to this
Temarkable 'Black Bond' issue that has struck
somebody's genius in the -Government—I do
not know who?

There is another thing. This lack of
subscription to the 'Black Bonds' is ~a clear
indication of the fact how much the people of
this country trust your Government. They
have no faith in your Government and that Is
why they are not prepared to buy those 'bonds.
All that the Finance Minister can do is to hold
out the threat, "Well, if I do not get it this way,
I will have to bring in additional taxation". He
is welcome to bring in additional taxation.
Instead of prices going up by 20 per cent, next
year they will go up by soother 20 per cent, or
upto 40 per cent. Who cares about inflation?
Because nobody has understood the
fundamental fact of inflation that it is a tax.
Inflation is not merely a price rise; it is a tax.
The most nefarious, ugly and the meanest of
all taxes is inflation. And while inflation may
affect a rich man only to the extent of 80 per
cent as against to the poor man who is affected
to the extent of 120 per cent of the inflated
amount. I want you to understand that the
incidence of inflation on the poor man is
considerably larger than almost 50 per cent
more than the incidence of taxation on better
off or well-to-do persons. And what has been
the inflation last year? The Finance Minister
promised us last year that there would
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be no inflation, that is was strictly under
control. I told him then, as I am telling him
now, that he was going to see 15 per cent at
least, if not 20 per cent. Sir, 15 per cent is
what they have already admitted to. By the
31st of March, inflation over the last year will
have reached 20 per cent at least And then he
says, I have increased the Plan expenditure by
20 per cent. Well, if you have increased Plan
expenditure by 20 per cent and if there is a 20
per cent inflation, well you please tell me
where the growth is going to come from?

The fact of the matter is that after, a hell of
a lot of tom-tomming and a hell of a lot of
torn fooling, they produced a magnificent
Sixth Five-Year Plan which does not vary as
much as one percentage point either on the
expenditures under various heads cr the
programmes that the Janata Government had
framed and the programmes that this
Government has framed. There is no variation
at all. You just took 18 months to do that, and
12 months to condemn the Janata Party and
fool the people. (Interruptions)

SHRI DINESH SINGH (Uttar Pradesh):
What is . .(Interruptions)

SHRI PILOO MODY: Where is the
question of complaints? 1 am talking about
growth, not complaints. In. any case, you
should have no complaint because both the
Plans were made by your party.

SHRI DINESH SINGH: You are
complaining. I am not complaining.
(Interruptions)

SHRIMATI HAMIDA HABIBULLAH
(Uttar Pradesh): Mr. Piloo Mody should be
the Finance Minister. (Interruptions)

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Order, please.

SHRI PILOO Mr»I>V: Last yearl
told you there was aRs. 5,000
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crore cost push in-built into the budget which
would push prices up. Did you realise that Mr.
Venkata-ramaii has the rare distinction of
being the only Finance Minister during whos,
tenure increases in the price index have
automatically increased the D.A. three times,
and is poised for another increase? This has
cost you Rs. 600 crores more in this budget.

Where is this money going to come from
except the printing presses at Nasik and
elsewhere, and how do you bring out money
which has neither goods nor gold to back it
up? This creates, what is known as, hyper-
sensitive inflation, and whe, you have this, as I
told you, it is the cruellest blow that you can
administer to the common man of this country.
But nobody cares about this.

Nobody .ares if the poor man is taxed i, this
fashion. And then a great show is being made
that they have given relief to the middle
classes. What relief have you given to the
middle classes? You have given your self some
relief, 1 accept. I congratulate the Finance
Minister wholeheartedly that he has exempted
14 lakhs of tax-payer; who pay Rs. 2, Rs. 4,
Rs. 10 and Rs. 20 worth of taxes from having
to pay taxes because your expenditure o,
collecting those taxes used t0 be in hundreds of
rupees per individual and, therefore, you have
exempted 14 lakhs to save yourself this work.
Whether you save yourself a commensurate
amount of money or not I am not prepared to
bet at all because, although you have ow
reduced th, burden of your tax-gathering
machinery by 14 lakhs of assessees out of
hardly 40 lakhs, that Is a hell of a large
percentage. Thirty five per cent of the tax
assessees you have been exempted. Show me a
commensurate saving in your tax-collecting
expenditure and I will say this Government
means something, has some sense. But, Sir, on
the contrary past experience shows that there
will be an increase in the
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tax-gathering mechanism over this year.

Then there is, of course, the question of
cost push. This nobody bothers about, in thig
Government or, for that matter, any
Government. Nobody bothers to calculate
what a cost push is.

Inflation is not the result of one policy, two
policies, thre. policies, four policies or five
policies. It is a combination of policies which
creates a cost push. When prices go up, when
ther, is deficit financing, when there is greater
taxation, when there is making of illegal
money, whe, there is smuggling, all thes,
factors contribute to a cost push. And the cost
push in this Budget is going to be of the order
of Rs. 6000 crores; considering that there will
be another 20 per cent inflation, it may go up
to Rs. 7000 crores.

I do not know what you are going to do; I
do not know what the poor people of this
country are going to do. You have come to the
absolute brink of your economic system. Why
this Budget i; completely colourless is
because as I said, the Finance Minister has
run out of surprises. He keeps on scratching
his head, but nothing comes out. And,
therefore, having heard a little bit of what I
said last year, he has done this, i wish he had
read my speech before framing the Budget,
because it would have helped him
considerably j, not making the same mistakes
over and over again. What he has done is that
he has received some sort of signal, but it is
not enough. Th, relief which he promise” to
the middle class taxpayer is nominal; it will
be more than swallowed by the inflation-more
than swallowed. If h, had not given this relief
and if only he had made a substantial effort to
control prices, he would have achieved a
magnificent result.

What you need, Mr. Finance Minister, what
this country needs, Mr. Finance Minister,
what this nation needs, my dear collegues of
the Con-
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gress (I) Party, i a zero deficit budget for
several years to make up for the extravagance
and folly of 3£ years of meaningless
spending.

Do you realise how much subsidy is going
into you, Budget? You are subsidising each
and every section of the society for no reason.
You are subsidising industrialists, you are sub-
sidising producers, you are subsidising food
and fertilizers. The tragedy about subsidising
fertilizers is that the benefit does not go to the
farmers; nor does it go to the producers; it
falls somewhere in-between. And these in-
between agencies are proliferating at a speed
and rate which is unbelievable.

Th, greatest subsidy i; to the Food
Corporation of India. Do you realize ho,, yiich
subsidy the Food Corporation of India
consumes? And you think that the benefit of
the subsidy goes to the common man. Please
see that it goes to the common man. But it is
not within your competence and capabilities to
see that it goes to the common man. The
subsidy goes only in proliferating the
bureaucracy and to the great expenses that
these large corporations incur on themselves.

1 will give you a very good example; and it
is not an Indian example that I am going to
give you because if I give you an Indian
exampye you will say Yeh paksha pashan ki
bat hat. I will give you the example form th,
United States of America, a capitalist ociety.
In the United States of America, between the
years 1966 and 1976, which is a ten-year
period, they spent $ 109 billion additional—I
us, the word 'additonal* —o, social security,
medical care, uplift of the poor etc. $109
billion additional. And there -were i, the
United States 25 million identifiable poor.
And when they say 25 million, it is not like the
statistics in this country which can be cooked
up in the Secretariat. There were 25 million
identifiable poor there. And if they had taken
th, money directly from the Treasury and put it
straight into the
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pockets of the poor, each one would have
collected $ 8,000 per year for ten years. Given
a minimum family of four, it would have
meant a family income of $32,000 per year
which is certainly the income of an upper
middle class family even in the United States.
Instead there are still 25 million identifibale
poor in the United States, the reason being
that the money allotted for these purposes is
lik, the subsidies that you give to the Food
Corporation of India. It is invariably
swallowed by the middle classe; by the
supervisors, the field workers, for offices, for
air-conditioning, TA', DA, PA and other
things— every thing except by those for
whom the relief is genuinly meant.

And, therefore, you have to come to some
very serious conclusions without trying to
blame anybody. You must come to some very
serious conclusions—that the agencies that
you employ for the eradication of poverty,
unemployment etc. etc. are not capable Of
delivering the goods. Therefore, you must find
other ways of aiding the poor, of eradicating
poverty, of finding employment, of controlling
inflation. You cannot do these through the
methods yhich you have been pursuing over
the last 30 years. It is this realisation that has
to dawn on you. But what are the chances of
you people ever understanding these things?

SHRI PRAKASH MEHROTRA: When
you are coming to power.

SHRI PILOO MODY: Pray for the day my
dear fellow. If you are an Indian you will pray
for that day. If you are not an Indian, by all
means make fun and laugh.

A small diversion. Sir, e had a very sad
incident. Mrs. Gandhi }s very fond of saying
that India's reputation abroad during the non-
Indira rule had deteriorated rapidly and that
after she came back its reputation had gone up
tremendously. It so happened that the World
Bank recently cancelled , loan given to us.
And the World Bank cancelled that loan on
two regular factors. A few months ago the
World Bank announced to the
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whole world that India had slipped from the
position of a Third World country to that of a
Fourth World country. We enjoy this rar,
distinction with 15 Africa, countries. Let us
not take the opinion of the World Bank
because after all it is a CIA sponsored
organisation. The Planning Commission
which, you know, is a preserve of the Nehru
family, not yours or even Dr. Zakaria's. It has
an organisation which was Nehru's igreat pet,
known as the National  Statistical
Organisation. Within two hours it come out
with a white paper. Have you read it, Mr.
Finance Minister? It narrated 30 years of
Indian planning. In that paper they demons-
trated chapter and verse how the 30 years of
Indian planning had damaged the Indian
economy. As per today in a list of 120
countries,..

SHRI ARVIND GANESH KULKARNTI:
That must be a CIA work perhaps.

SHRI PILOO MODY: May be there are
OLA. men in our Planning Commission also.
But in a list of 120 developing countries, our
development effort and results gave us the
rank of 91. The other reason js that you
switched consultants for wrong reasons. ~Are
you proud of this.

Sir? It is a fabulously rich country this
India, a country .,dowed with all the talent,
expertise, knowledge, know-how, resources
that you can possibly imagine jn terms of men,
money and materials, but all we can produce
through the agencies of our Government, has
given us the 91st rank out of 120 developing
countries in the world. W, should hang our
heads down in shame. I am not bantering with
you about which party did well on such
fanciful dreams such as my friend Mr. Pandey
was dreaming over there. There is not even
one vital sector of our economy which can
produce results. We can only talk about them
in our speeches. On the ground there is
nothing. Look at the miserable condition of
your power. Look at the miserable condi-

[ RAJYA SABHA ]

1981-82 240

tion of your power-houses, fcispite of every
conceivable thing, depending, hanging,
hinging on that, you are absolutel"jl impotent.
You cannot improve it by even 2 percentage
points. The production of power or the
production of coal or the production of oil or
the production of fertilizers or the production
of cement in this
country. ¥&iq LTl f¥

#idz faq T & 1 It is not
enough =rci #&5 SIOTPT t m srrsiTr 1 Look
at the state of your communications. I do not
know about you, Mr. Minister, but you cannot
use the telephone in this country any more; it
is no longer on instrument of reliable
communication. Your postal services are no
longer a reliable instrument of
communication. Your telegraph system has
gone out. If you send a telegram, it sometimes
takes longer than a letter to reach its
destination. What sort of a country do you
want to tur, India into?

You must buckle down and have an
effective campaign in at least one or two
sectors. But there is no concentration at all—
only pompous idiocies which are mouthed
day in and day out by politicians ove, here.

You just heard my friend over here telling
you about the agricultural allocation. Sir, the
Janata Party had taken the allocation to
agriculture to as high as 42 per cent. Do you
know what the allocation thig year is? It is 13
per cent against the comparable figure of 28
per cent during the Janata rule. And this 13
per cent, after you have calculated the
inflation of %\ years, really means that, as
compared to the 28 per cent that the Janata
Party allotted for agricultural purposes, you
have allotted something les, than 10 per cent.
And you call yourselves friends of the farmer.
I made a mistake. I, the allocation for
agriculture, you probably included th,
expenditure of the "Kisan Rally" also, because
it is only by including it that you can make a
credible showing on the allocation for
agriculture.

Then, let us talk about subsidies, for the
Food Corporation of India, fertilizers and
even exports. Expor-
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ters in this country are also subsidised and
God knows ho,, many other people. Do you
realise that out of your total expenditure,
which is now getting large, and larger, you
have no development funds left? Each year
you are investing less in your Five Year Plans.
I said this to you last time, that ,our
investment had fallen. Why, eve, Mr. Charan
Singh invested more during his stand by
Government o, whatever it was. He invested
more than you have. And "this year you have
invested less than you had last year. And then,
Sir, they say "We have made a big plan which
is going to change the future *of the country".
I do not see how.

And then what do they go and tax finally?
Charitable Trusts! This is the only "bichara
bakra" that the Finance Minister could find to
tax, and that also at a penalising rate of 3 per
cent. It is because he has run out of charity in
his own heart that he want, all charitable
activities by all people in this country to
cease. He has taxed charitable trusts. Do you
realise what good w”k these trusts -are doing?
May be there are always a few black sheep in
every category' But these are educational
trusts, scientific trusts, research trusts, medical
trusts. Were thes, trusts the eonly thing you
could find to tax? Sir, 1 sometimes wonder
whether it is human ingenuity that is ruling
over us o, it is some sort of human refuge.

No,, about employment. Do you realise
how much ramage you have done to rural
employment in this scountry?

SHRIMATI  SAROJ
Tteally?

SHRI PILOO MODY: You will learn some
day- I do not know when. Your time \s getting
short Every year you are getting older by one
year, and with the amount of mischief you
make over here, in your case it may be a year
and a half every year. Whereas the Janata
Party in its budget had provided something
like Rs. 340 crores for rural employment, this
year you have provided only Rs. 180
ecrores—and that also of the depreciated

KHAPARDE;
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rupee. (Interruption) You get the syme
papers that I get.

SHRI MAGANBHAI
Mody, read the second line.

SHRI PILOO MODY; I am sorry if I
have made a mistake; I would be very
happy to withdraw it.

SHRI MAGANBHAI BAROT: You are
mistaken.

SHRI PILOO MODY: I am glad that the
Minister personally assures me that he is
going to spend next year more than Rs. 180
crores on rural employment.

BAROT: Mr.

Then he has claimed credit for having put
three million people above the poverty-line. 1
assure you that as a result of your Budget and
your economic policies in the next twelve
months, instead of three million people coming
out of the poverty line, ten million people will
go under the poverty line. You write it down,
please. You don't have to rebut it. We will
discuss it next year this tims. And don't keep
changing the difinition of the poverty line. You
can lift it, you j can put down, like the high
jumper I scales, they keep on reducing the po-
verty line so that less people are presumed to be
under it. Why is all this happening?
(Interruptions)

77 qid 45 o, ™4 woE 15
TAq F1 (mAar, $8 wwad 1 fyawr |

Now about resources. Everything revolves
round the fact that you wwnt to spend more
than you earn, and that the people sitting behind
want you to spend more than you can earn. You
have to find a way of earning more. To this you
don't apply your mind st all, because you are all
parasites on society. There is not one amongst
you who is what I would call a producer. The
world is divided amongst two species of human
beings. One who produces more than one
consurrfes, and the other I who consume more
than he produces. Obviously there are more
people here who consume more than they
produce, and obviously they represent the ma-
jority. They are all parasites on society, who
consume more than they produce, and
therefore, they do not
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know how to earn except that somebody had
told them, may be, that you can earn more if
you tax more. So they go on taxing, taxing,
taxing till they have exhausted the instrument
of taxation. It is no longer a means by which
you can produce resources.

Then we are told that if people start saving,
you can utilise or misutilise those savings, keep
pumping it into Government expenditure which
you have been doing irresponsibly for several
decades. You And that even savings ar
beginning to sink. You can give an impetus to
savings; you can improve the quality of
savings.

You have, for instance, bank deposits. There
is no reason why bank deposits should not be
treated on a P;ir with your investment in things
like Unit Trust, which enjoy a certain degree of
exemption. People have confidence in the banks
even though you have nationalised them. You
will find that you really have greater
opportunities. But what are you really doing?
You ask the banks to collect more investments
and then you take them away from the bank.
This is going against the basic concept which is
going to produce resources in this country. |
want you to understand that the disease of this
country is that we have constantly taken the
rupee away from the productive hand and put it
in the hands of the less productive. This is the
basic point that you have to tackle. You have to
see that every rupee produced in this country is
entrusted to the most efficient hand that can
spend it wisely; otherwise, you get results like
this.

There is a Government magazine, a
Government-sponsored magazine called
YOJANA. YOJANA says, "The public sector
enterprises cover a wide range of
manufacturing and production activities with a
total investment of about Rs. 17000 crores."
Rupees seventeen thousand crores'—all of
which surreptitiously taxed. All this saved
money of the people of this country over thirty
years has been ploughed in this fashion in the
public sector. It also says, "The
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sales of the public sector undertakings in
1978-79 were to the tune of Rs. 12,137
crores." Rs. 17000 crores of investment
producing Rs. 12000 crores of goods: Is it
conceivable anywhere in the world that
when you invest a thousand rupees, you get
out of it only Rs. 700 or Rs. 800, by way of
production, not profit? As far as profit is
concerned, there is none. There has been a
loss of Rs. 270 crores. And this is
because they have some prime mono-

poly items. That is why they make any
profits at ,ll. Using cost plus, value plus,
inefficiency plus techniques, you produce
for Rs. 100/- add another Rs. 20/1- and sell
it for Rs. 120-. The Indian

consumer has no choice. He has to buy
or do without it He

has to pay it or do without it. This is the
way you are making money. The public
sector continues to make losses. But there
are 83 units which are good units. There are
83 public sector enterprises which are
providing all
manner of housing and other facilities to
their employees. These are very good. They
spent over Rs. 500 crores on these facilities.
During 1978-79 these 83 units produced
almost Es. 500 crores of profit. So, there is
good and there is bad. You have got to attack
the bad and you have got to encourage the
good. You cannot use the same brush to tar
these things with. If there are public sector
undertakings which are making profit, by all
means let them invest more. But do not pour
money down the drain on the bad, there are
also mammoth) steel plants which cannot
produce any steel and which cannot produce
any profit. How can they? They have a
management structure which is so over-
loaded. There is a private sector steel plant
which happens to be run by my brother. And
so it makes it a little difficult for me to talk
about it. It is an absolutely eld plant-seventy
years old. It has been modernising now and
then. Still it produces steel comparable to
that of any public sector plant. It produced
two years ago 105 per cent and last year 95
per cent of its rated capacity. We have
beautiful steel plants. There are in India steel
plants which are better than plants.
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anywhere else in the world. Bokaro, Durgapur
and Rourkela are very sophisticated steel
plants. But look at their production and profit.
All these are given in this book. Mr. Finance
Minister, please read them. As far as profit is
concerned, they cannot produce profit; they
cannot produce steel. How can they? My
brother iy , very ordinary manager in the
context of managers. There are far superior
managers in the public sector plants. But they
do not have the authority my brother has. Sit-
ting over my brother are J.R.D. Tata and Nani
Palkhiwala who may disagree with him only at
their own risk and cost, whereas the poor
manager ir: the public sector steel plant has his
own Board with whom he has to rjckon and
then there is a Board of Sale and on top of it
sitting are 32 Under Secretaries and Deputy
Secretaries over the Managing Director, who
has to wait for 3 hours, 4 hours and 5 hours
outside sitting very often along with their
Chaprassis in order to see them. Then, over the
Deputy Secretaries there are six Joint
Secretaries, two Additional Secretaries and one
full Secretary ar.d on top there is the Minister
of State and on top of him there is the Cabinet
Minister and on top of everything there is the
Prime Minister herself. What chance does this
poor fellow have to manage anything at all?
(Interruptions). Every time the Prime Minis-
ter's name is mentioned, one of these women
must get up and say something. It has
something to do with

Chemistry, I do not know what
(Interruptions).

SHRIMATI HAMIDA HABIBULLAH: It
is because of the conspiracy by the private
sector. That is what the Janata Party insisted
on...

SHRi PILOO MODY: Madam, Please.

SHRI ARVIND GANESH KULKARNI:
Why not ask Mr. Kedar Pande to create more
second class Cabinet berths so that all this
trouble will be over.

SHRIMATI USHA MALHOTRA
(Himachal Pradesh); We are after you.. .
(Interruptions).
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SHRI PILOO MODY: We will welcome
you with open arms... (Interruptions). Do
you mean this old man or this young man?..
(interruptions).

Sir, I was speaking about the public sector in
the context of resources because it is resources
that you need. Then you are left to foreign aid,
multinationals and instruments like that for
augmenting your own miserable resources
which you do not know how to collect, even it
exists in India. If it does not exist in India, it
exists among Indians abroad. And they are
willing to bring it back to this'country. But you
cannot create conditions for that. You are
small-hearted and petty-minded people. You
do not want the enormous wealth that Indians
have built for themselve, abroad, even though
they are itching and dying to bring it here. It is
because the moment it arrives J here, you want
to grab it and eat it up. Well, if you want to
grab it and eat it up, it is not going to come
back. But these people went abroad to make
money precisely for this reason. They went
abroad and made money and they wanted to
bring it back and utilise it for the good of the
country. But your genius does not permit it.
Devising ways and means of doing it. genius
does not permit. Devising ways and means of
doing it.

But the most nefarious of all expendi
tures, apart from what is spent on the
lady Members of Parliament, (Inter
ruptions) the most nefarious of all
expenditures, is the wasteful administrative
expenditure that takes place in this country.
You know, we import machinery at random.
There are crates of machinery lying all over
the country which have not even been
opened, some for some months, some for
ten months, some for years, some for ten
years, some for fifteen and twenty years.

But they are in a fine condition, brand
new, but not opened at all.  Some
damned tool imported it and then he has

forgotten about it because the Government
has changed its' policy.
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Sir. there is tremendous s:ope for saving in
administrative expenditure. I told the Finance
Minister recently: "Why don't you find a
voluntary retirement scheme for Government
servants? If a Government servant, who is
forty years or forty-five years or fifty years old
and if he is given four of five lakhs of rupees
by way of retirement benefits which he would
have in any case earned and, in fact which you
would have paid him had he continued, he may
have a chance of making a new and better life
for himself and stop all recruitment at the other
end?". You have to cut down so;r;ewhere this
enormous burden that you are carrying— the
Governmental~ expenditure, non-performing,
non-functioning; non-Plan, non-productive,
expenditure. 1 he largest scope is available
there.

Then, there is one more field where
resources are concealed. Do you realise that
there is capacity for production worth five
thousand crores which is not being utilised,
but which is ]}ing idle? There is that much of
already built-in capacity for an additional
production of five thousand crores or so. If
you can only do that, if you can only get that
going, all your deficit and all your tomfoolery
in this Budget would have been washed away
and you would neve had a stable economy
with no inflation, if you just improve your
production, by utilising that unutilised
productive capacity in the country.

But who is going to do it? This debate will
continue and will be aver and then they will
pat themselves on their backs saying that they
have won the debate and nobody will care for
any of these things. And thus it will go on—
tomorrow's political equationg being talked
about tomorrow. Why don't you put penalties
on people who do not produce, whether it is
the public sector or the private sector? Pe-
nalise them, tax them.
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SHRI KALP NATH RALI: Should we
tax you then?

SHRI PILOO MODY: You can, and j you
have done it from the beginning ! and still they
have not been able to J tax you. And it has
nothing to do with »  the colour of your jacket.

SHRI ARVIND GANESH KUL-

KARNI: He has produced the kisan rally.

SHRI PILOO MSDY: Thenwe should
tax him. It is Rs. 100 crores and 67 per
cent of that, how much? It is Rs. 67 crores.

Therefore, Sir, what vou need basically are
short-term goals such as I have
indicated—get that much production going
within the country and all your sins will  be
forgiven—and then pursue long-term goals
such as entrusting the rupee from the ineffi-
cient to the efficient in all  sectors.
Whoever has the authority to spend, he must
be the most efficient. It must be the
most efficient  possible pair of hands
that must spend it. This is the only
cardinal principle with which you can run the
econo.ny.

We want an honest rupee, we want an
efficient rupee and we want a productive
rupee. These are the two postulates around
which the planning should take place and
these are the two postulates around which the
Budget should be framed and these are the
two postulates which you shquld think about
when you go home and sleep.

Sir, I would also particularly urge the
female Members to 'sleep' hoppily over these
sound principles. Thank you very much, Sir.

SHRIMATI HAMIDA HABIBUR
LAH; I wish you had been the Finance
Minister during the Janata period.

Anyway, you missed the bus.
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SHRI PILOO MODY; Even Ceylon is
going better than you are.
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Wt T A
g

AT F T

e

St IO WD WT AL A ZT
gSiTHal ¥ odve £ W 1w
ETTATIS T wAAF E ) AT A AR
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qdtT Traar &t grafasar w1 AgAAT
TWT T FHA TX AXZ FI A9070 2 |
ITAATAS WEET, THA TA TAZ Tl
UYA AT FOAO-TT TN AZAGT @A
EUATIATIZ | AT TIT T4 Afadheat
Fagrg:

"Congress reiterates its faith in, and
determination to achieve the objective of a
socialist society adopted under Jawaharlal
Nehru's leadership and enshrined in the
Constitution of India under Smt. Indira
Gandhi's leadership. Congress will rectify the
distortion introduced by the Janata Party
Government in the concept of planning and
once again utilise the planning process to
reorganise the national economy so as to
establish a harmonious balance between
various sectors and to ensure full utilisation of
human and material resources so as to enable
involvement of the largest number of our
people in economic activity free from
exploitation.

Congress will resuscitate the economy and
put it back on the road to recovery and self-
sustained  growth. The emphasis on
technological development which suffered a
set-back during the Janata Party regime will
receive renewed attention and support.

Congress will make a two-pronged attack
in respect of demand supply, in order to
contain the two digit inflation unleashed by
the Janata Party Government. Conspicuous
consumption will be
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controlled by appropriate fiscal measures and
monetary management. A coordinated and
effective programme . will be drawn to boost
the sagging levels of production by improving
the investment climate and providing-timely
and adequate supplies of essential inputs. Full
utilisation of licenced capacity in all sectors will
be ensured by insistence on drastic efficiency
measures. Determined efforts will be made to
remove transport bottlenecks, to improve the
operating efficiency of power plants and to deal
deterrently with smuggling, hoarding and other
economic offences. Recourse will be made on a
cautious and selective basis to utilise our
foreign exchange reserves for vital imports
calculated to increase local production capacity
and enhance export potential in the long run."

BT AT 1080 & AT Hrqomaa i
SAA T TR fzar ar f& ogw orE
TFEET T ATAT § gEF AT AEeat
FT BT TTN | FHG a7 B ATU fFAv
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TEHTE T AT Ty ®ow v g | ey
A o & weIT ot AT AIRTT 5 3
TE T Rl fFmT 37 ATE T HIT
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o grma | 2ar 3 B 9faw A
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FTw W T g WL A & eI
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TH AN L HEAR i EATE e el
T A BTG TN T AT A
i T0E 20 FE T AT TR IAR SF 5T
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ZI7 AT TEIEA FFC0 b SgAT AT FYE |
ek wieaw ¥ 15 M 395 URiqT
Tt Wi fwar o2 &1 15 wow ST AT
&5 5 T A1 o  WIUEEG TR IR
wgr & fr 2o & wesaw ag0 8 4g fgear
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@Bl AFAT F OTE A OAGAT FL
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[ #eary < | THE VICE-CHAIRMAN (E RAFIQ

= N N ZAKARIA): Dr. Bhai Ma) vir. According
?T?;W qeT AW T ET, form g1 % to your party's Ch Whip you have been
fadefr T ¥ @md wofia awerd | given 20 minut
eq 7 Bl 94E I faart AT DR. BHAI MAHAVIR : 1 unde stand it.
T AT | HIF T AEG % I7E) I hope what was decided case of Mr.  Piloo
. = - - N Mody, applies me.
zad go @ W & Fo oA

o4 F AT FAT A AW & AR THE VICE-CHAIRMAN (D RAFIQ

=% 1 ZAKARIA): Mr. Pil< Mody's party has 51
FET qa= A4 alcy . .
v f B qw ﬁTf? s minutes; he h taken 40 minutes. So, 11

aqf #1 fov &1 7 giﬂﬁ HHTAT minut only remain. He was told that thei
qr zaW1 aragAE &F 4ar g9 4% were two more speakersvfrom his part Now
.& o | 2 qa E‘Tfﬁt{ they will not get it. In yoi case also....
¥ [
2 HTT g T GEAl -1 fﬁr:{ﬁ DR. BHAT MAHAVIR: If i take
zqFt At Adt gw  waw afew couple of minutes more....
(] ] a b U \ .
gura WrT A A he. ] ¢ wad THE VICE-CHAIRMAN (DI RAFIQ
"7 39 T F g2 % f?‘-l'l'{ v ZAKARIA): I don't mind fiv minutes more.
5 - T Shri Jaswant Singi also has to speak. This is
R W= g L
SANRL f?’(l'&ﬂ' zt w1 f = in orde that you do not eat into your ow
qEE  wAE # HrEaTe 7T THdr party's other speakers' time. And th time is
#1 FEMAT  WAHET WL WA 1 allot.tde'd byffthe Chief Whip no by the
i . presiding officer.
argfre  fawfa, oy, ofe
WA AW AT mfgq | 9T I9 DR. BHAI MAHAVIR: Sir, it i very
~ 3 Svr 3 interesting to hear some of the arguments
m Rl :ﬁ ?Q N %l 5:_!]' ™ which are being advanced from the
faeft =t & &wr Adl AR Government side in defence of the Budget. It
‘_ﬂgﬁ é | T qa: TROT A A is more interesting than normally because I

find a very curious similarity between what
wal said at corresponding time last year and

T 0T qA gU Z oAt § wwe

szt § fe zwoa & woerfa what is being said at this time this year. I

3 . afa St remember, Sir, the hon Finance Minister
ﬂT‘T:T il 'ﬁ’ -631“ ‘ﬁ A . replying to the debate last year said:
WY T 4T | WA " 9 T "Budget proposals would not add to the
w1 e faar ar | # gy oz inflationary spiral; on the other hand they

would be able to control it."" And he followed
it up with a personal commitment saying: "I

wrgwe faadt wear g wie fad

AT 7 Wrgar w g f T Wq have taken a risk. If I failI go. I have no
gfra wdr #1 oA arrfr' T # qualms about it."
C A 3
AT W g ¥ WY wrer A Sir, after this was said the country is aware
qidr F TT e F fao wadwg that prices have risen by
; 18.4 per cent............... (Interruptions).

77 frdam @@ ¥ f”ff.[ W{ﬁﬁl May I request that there may be* some
fasfoer  wiferame fﬁﬁl"f AT silence on the Treasury Benches.  The

% fauw '(]'5?;111 HATT W WETT 9% Parliamentary ~ Affairs
sy agedl & gw gE ) oY
9 SR Gaadffr den & wew WY
T W wrey st wfegandEr dw
L

g ag |
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Minister talks so much about the decorum
and I think h, should apply the s ime a little
to himself also.

SHHI SITA RAM KESRI: I am not
talking. I was only .saying about the
speeches.

DR. BHAI MAHAVIR: What he is talkirg
about is not relevant. Why shouM he disturb?

SHU SITA RAM KESRI: 1 have
not disturbed Sir (Interruptions).

THS VICE-CHAIRMAN  (DR.
RAFIQ ZAKARIA): Kesriji, order please.

TH S VICE-CHAIRMAN (DR.
RAF Q ZAKARIA): He has apologised.

1 awdAmr 9r, i G w@iga
g uw %z fzm g1, foT s
3R JE0 mrAr 1 (e7Eere)

o W€ wEIEAT : yiq Ze oare
feezi s & o g7 @ @
FEd & |

ft " wadt . §F s
4T 1 . (zmamna )

Mo WYE WEWEI® - oayr w
T A T W E 7 (smaew)
Now, you can proceed.

DR BHAI MAHAVIR: He is not
apologising.
TH" VCE-CHAIRMAN (DR.

RAFI'3 ZAKARIA): He says.
DR BHAI MAHAVIR: He s insist irg....

TH? VCE-CHAIRMAN (DR.
RAFIQ ZAKARIA): He has said it.

ft "@tarem w e wqar 39t
TSAE F AT BHT F AV gATT waEAT
g sigraedt g
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st dogz faey Wt (397 97w) ¢
qud 7T AT AEY ABA HT e

FT OTE  TA UL

o W WPIAIT o T A A
Tt aug faar a@r )
st wmmeg arEd (fagre)

AH FET WMT "G #E |

THE VICE-CHAIRMAN (Dr. RAFIQ
ZAKARIA): Please do not disturb the
speakers. I think everybody has his own point
of view and we should listen to what is being
said. (Interruptions) Mr. Bhai Maha-vir, you
can proceed now.

DR. BHAI MAHAVIR: Sir after this
commitment by the Finance Minister,
prices have risen by 18.4 per cent. My
friends on the other side can certainly be
naive enough to keep on repeating that prices
have not risen an” inflation has not taken place.
But Sir, unfortunately, the facts are
independent of any  high-sounding jugglery
or any great oratory. Sir, the hon. Finance
Minister hag been a very astute judge of human
psychology and, therefore, this Budget, as
the last year's Budget, had has one quality and
that is, it is couched in a very clevar form and
an effort has been made to keep the very vocal
sections of the society a little satisfied. =~ On
this particular occasion, Sir, the benefits given
in the form of Income tax exemption to  the
middle classes have been made much of.  To
the extent these concessions have been given, I
would like to compliment the hon.
Minister. But only on the ground that it could
have been worse. He could have denied it and
even then, he could have come forward with a
Budget. But  Sir, the fact remains that
these  concessions have been given because
the Income-tax rates have reached the pouat
oj diminishing returns. Not only that.
What has been done is only to com-
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[Dr. Bhai Mahavir]

pensate in part the tax-payer for the fall in the
value of money. Sir, Rs. 10,000 was the limit
which was fixed in 1977. Today Rs. 14,500
would be the equivalent of thig Rs. 10,000.

[The Vice-Chairman  (Shri
Nath Pande) in the Chair]

Bisham. bhar

Similarly, the allowance in respect of
standard deduction was Rs. 3,500. Now, this
has been raised to Rs. 5,000. If you take into
account the purchasing power of the rupee in
1974 and its value now, its equivalent would
be Rs. 5,140. ' That is, the tax-payers have
only the satisfaction that they have been
partly compensated for the los; in the value of
money. But Sir, the Finance Minister has
been clever and very astute in another way
also.

At no time in the earlier surveys, a point to
point index was taken for the assessment of
the rise in prices. This time, this has been
done merely because it gives a slightly lower
record in the matter of rise im prices which
has taken place. Why this statistical trickery
was necessary- I do not know. He could very
well have come and said 'Well; this is what
we have been able to achieve'. In any case, the
approach which has been adopted now is
different from the approach which was
adoped by Shri Charan Singh. When he was
the Finance Minister, he came forward with a
tax on petroleum products to the extent of Rs.
200 odd crores. But Mr. Venkataraman
advised the Petroleum Ministry to increase the
prices just before the Budget. As a result of
this approach, coal prices have been raised,
Steel prices have been raised, the prices of
petroleum products have been raised. Even
drug prices have been raised. On the top of
this, a deficit has been kept. If the total burden
is taken into accouint, we find that Rs. 4,500
crores is the value of the load which has been
passed on to the ordinary tax-payers.  Then,
Sir, there is the
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hope that there will be Rs. 1000 cro-ras
coming from black money bonds. The public
sector is hoped to contribute Rs. 2,300 crores.
Sir, it would be really a miracle if the public
sector can contribute Rs. 2,300 crores! And it
would be a vary welcome miracle. But Sir,
when the public sector had caused—alltold—a
loss of something like Rs. 1100 odd crores last
year, it would be rather naive to expect that
we will be having a net positive accumulation
of resources to the extent of Rs. 2,300 crores
from the public sector. We wish the hon.
Finance Minister Godspeed in this. I am afraid
that however, shortfall in this sector will only
mean more of deficit and, therefore an even
greater burden on the taxpayer. Sir, the reason
for this IT the inefficient functioning and the
unproductive working of the public sector
undertakings. It is no use treating it just as a
sacred cow and asserting that not a word of
criticism should be said against it. After all,
the resources put into it are the commitment of
the nation and if it does not give a return for
the huge amounts of capital investment made,
it is the tax-payer, the citizen, who suffers for
it. W, do not know if the hon. Minister has got
some Alladin's lamp in his pocket with which
he will be able to turn thig sector in a rapidly
revenue yielding one. If that is so, we would
certainly be happy, Ts«i. what are the realities
we find here? Here is a report by the
Statesman correspondent on the power plants,
the most crucial public sector under! takings.
It cays that there are plants in this country
which exist only on paper. Of the total of
29000 megawatts installed power capacity
4000 megawatts exist virtually on paper and
no jn actual fact. Not only this he says the
single greatest factor of instability in the
thermal generation seems to b, the plants
installed in the last three years whose PLF
declined from 38 per cent in May 1980 to 29
per cent in June 1980. I would commend thig
for the consideration™ my friend Shri Kalpnath
Rai, over there because he talks so boastfully
of what has been achieved under the
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leadership of the Prime Minister Shrimati
Indira Gandhi. He would do well to go into
the question of why in one month the average
plant load factor (PLF) fell from 38 per cent
to 29 per cent in 1980. Such a sharp decline is
there only because of two responsible factors,
one: the poor equipment supplied by the
BHEL and the ILK and the other: the
operation and maintenance being of a poor
order. Not only l&at we have here another
very interesting report which I would like to
quote with your permission Sir. It says |
quote:

"It is common knowledge among the highest
bureaucratic and political circles that the
power industry is perhaps the single biggest
source of patronage and fund collection. The
system was perfected in the late sixties and
early seventies in States which suddenly
embarked on massive electrification plans
though the necessary power was nowhere in
sight. This meant granting contracts worth
hundreds of crores of rupees and yielded
large amount; of 'commissions' and
'kickback' funds allegdly used to fight
elections and build up patronage. Electricity
Boards became semi-political bodies with
their technocrat members changing with
every change of government. The [)2'actice is
believed to be continuing and is playing
havoc with the entire power system. It also
leads to the production and purchase of sub-
standard equipment."

This is an independent assessment of the
things going on, I do not know how the
Finance Minister will be able to get th,
maximum results from our plants, from the
public sector undertakings, in this state of
affairs.

Prices, as I said, have been sought to be
reduced through window dressing. Such
window dressing would not have been
permitted to a private limited company, but
the Government has indulged in a type of
jugglery. Again the comparison that is usually
given is for the year 1979-80. Sir, the
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year 1979-80 was a year of drought. Instead
of 1979-80, if 1978—80 is taken for bengi
compared with the last year, what you would
find is that agricultural production increased
only by .05 per cent, industrial production by
2.5 per cent, GNP by 1.7 per cent a«d per
capita GNP actually fell by 2.2 per cent
during this year of 1980-81. what does all this
show excepting that we are trying to cook up
figures and draw conclusions which actually
have no relevance to realities?

5P.M.

Apart from this, the increased duty on
customs, the duty on stainless steel which will
lead to higher prices for stainless steel
utensils, the likely increase in electricity rates
by the State Electricity Boards, the increase in
duty on textiles, and we are on the verge of
increase in rates in Delhi itself by the Delhi
Milk  Scheme, the Delhi Transport
Corporation—with all these increases, Sir, it
would be very cheeky of anybody to claim
that the current proposals will lead to 3 mil-
lion people coming up from below the poverty
line to become 'mon-poor'. The fact of the
matter is that many more are likely to be
pushed under the poverty line what is
important to consider is this. £s it not true that
the income-tax-payers though a vocal section,
they are only a limited section of society.
What has the budget for the people of the
poorer sections? They are interested more in
the prices of essential goods which they need.
They do not pay income-tax, they do not
know what exemption limit is; they do not
know what the higher rate of lower rate slabs
mean. Among the unemployed we have 3 lakh
scientists and technically qualified people
who have not been cared for in the budget, for
whom there is no worthwhile scheme for
providing employment or generation of jobs.

So far as the poorest sections  concerned,

from the records available
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[Dr. Bhai Mahavir] I have the price indices
of the things which are used by farmers and
other poorer people. Comparing January '80
with February '81, for kerosene the price
index rose from 272 to 293, for fertilisers from
168.4 to 259.5, for diesel from 191 to 339,
petrol from 373 to 409. Sir, these are the
index figures. We are talking so much about
increase in agricultural  production. My
friend Shri Kalpnath Rai was very
eloquent about agricultural improvements.
During 1980 for wheat the index was 168,8
and now it Is 200.5. In the case of sugar
192 has increased to 274; for rice 191 has in-
creased to 207; for vanaspati 201 has increased
to 2.22, and petroleum, crude and other
products from 1828 to 2162. Sir, is this the way
to provide relief to the poorer people.  The
talisman which Gandhiji advocated was, when-
ever you want to know whether you have
succeeded or whether you  have failed, look
at how it has affected, or how it will affect the
very poorest of the people. Now I would like
the hon. Members on that side, or the hoin.
Finance Minister to apply this to the present
picture.

Sir, after collecting all these people for the
Kisan Rally and telling them that the
Government had done something which had
never been done for them, 25 per cent is said to
be the allocation for agriculture. Actually, the
Janata Plan had 40 per cent allocation for
agriculture.

SHRI KALPNATH RAI: No.

DR. BHAI MAHAVIR: Sir, apart from that,
this year's "Budget at a Glance*—I hope Shri
Kalpnath Rai will mot greet this also with
"No"— for "Agriculture and allied services",
during 1989-81, it "was Rs. 949 crores. The
revised budget for the last year was R* 972
crore; and now has been broughv down to Rs.
871 crores. In this we have also to provide for a
re-

[ RAJYA SABHA ]

1981-82 268

ductioh of 18.4 per cent because of the fall in
the value of the rupee. If this is the great
improvement we are promising to the
agriculturists and in allied services in the rural
areas, it is for my friends there to justify it. Sir,
there has been a reference to the total value
of foreign excuange with us and other things,
but I am not referring to them for want of
time. I wish to refer only to the black money
bonds. Is the Government really serious in
trying to do something about the solution of the
problem of black money or are they interested
only in institutionalising the black money that is
circulating _n tlie country?  The present effort
seems to be to institutionalise  it—keepi lg it
alive, using it for the purpose of party work,
institutionalising it and rewarding the
people who are guUty of cheating  the
exchequer, the GDvern-ment, cheating the
tax-collecting machinery for their personal profi
. Generation of new black money goes on at
the same time.  Sir [ hav? got here a case
which I would lik to present through you for
the consideration of the Minister. In Delhi, right
under the nose of the Central Government,
something like 35,000 to 45,000 tonne, of
wheat are given to the mills at controlled rates,
at the rate of Rs. 125 per quintal. Now,
40,000 tonnes means 40 lakhs of bags of wheat
what are the rates? The rates, officially
fixed, are for naida/i suji Rs. 176 per bag, atta
Rs. 121 per bag and chokar Rs. 75 per bag
But in actual practice, in the market, vhe
wholesale rate of Rs. 200 per bag of atta, Rs.
275  per bag of maidajsuji and Rs. 100 per
bag of 'chokar.' Now, these are the wholesale
rate. The retail rates are much higher. The
ordinary consumer has to pay Rs. 2.25 per kilo
of atta.  For one thirg, the way the ordinary
consumer is being cheated is that 'resultant atta'
is being sold a; whole wheat atta and while
actually it is not whole wheat atta at all. That
iy on, thing. The other thing is that these mills,
wherers theq should have got Rs. 372 , quintal
each for maida, atta and chokar put to-
gether—bags of all thes« three—they
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,re getting Rs. 575 which means a lifference
of Rs. 203. Let us take 5s. 2U0O a, the
difference. If we take wo bags to be
sufficient for making &e bag each of these,
there will be

0 lanhs of bags available of these
hingi with the result that Rs. 400
rores of black money is passing into
he hands of 11 flour mills in Delhi
jvery month. One may say Rs. 400
rores is an exaggeration. So let us
say it is Rs. 200 crores or even Rs. 100
Tores. Even if it is Rs. 100 crores
»f illegal earning per month, that is

1 stupendous amount in one city. If
hat i; going on how is it that it is
lot in anybody's knowledge?

,* During last month, on 28th of Jan-mry, the
Office of the Commissioner )f Food and
Supply, Delhi, issued a nrcular. I have got a
copy here with ne. Its reference number is
F.4(2)/8i-:FS (D)/220—Most Immediate/Out
roday. It says, "Complaints of inadequate
supply of the maida have been received from
different bulk consumers like Britania
Industries and other consumers which in turn
ias created shortage of bread in this winter
season." Therefore, they decided for the issue
of permits and they give details how the
permits will be issued, how to apply, where
they will get it and so on. They mention
remediate some temporary arrangements also.
They have even given a proforma on which to
apply. Just three days after that, on the 31st of
January, without ascribing any reason there is
a second "Most Immediate/Out Today" memo
which says, "Attention of the F.S.O is invited
to this office memo No. F.4(2)|CFS(D)
81/220 dated 28th January 1981 wherein the
F.S.O. were required to issue permits to all
the bulk consumers for their requirements of
maida, It has now been decided that these
instructions should not be implemented for
the time being and status quo should be
maintained.” It means that the flour mills
were to be permitted to cfentinue fleecing the
ordinary consumers and earning black money
through this nefarious game. Why was
this
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withdrawn after three days? What had
happened? It should have given some
reasons. Are there no  complaints
now? Are people are getting satis
factory supplies of maida and every
thing else? There is no such expla
nation. When some of our lady
workers gheraoed the Civil Supplies
Commissioner, he said, "Wait till
the kisan rally is over and then we will re-
impose the permit system to regulate the
supply." The kisan rally is over, but this loot
is being continued . What has happened?
What has been the consideration? There are
rumours that two local MPs had received for
personal use or personal benefit two
Ambassador cars and a lot of money for the
party funds for th, kisan rally. It is for the
Minister to justify whether there was any
justification first for the issuance of this
circular and then for its sudden withdrawal. If
these things are done, there have certainly to
have sufficient causes; otherwise, people will
be entitled to draw their own conclusions
with regard to black money.

Lastly, Sir, 90 million jobs are to be
created in ten years if the country is to be
saved from the biggest curse that we are
suffering from—unemployment. But we do
not have any worthwhile proposals to create
jobs in this Budget. About the wasteful
expenditure the Economic Survey talked
about an "all out effort by -eliminating
wasteful expenditure both at the Plan and the
non-Plan level of expenditure." But there i no
word here as to what the Government is doing
or intends to do. The Minister talked of an
Import-Export Bank last year. Where is that
proposal? Do we have eternity of "time at our
disposal? And do you think things will wait
endlessly for taking a decision like this?
Agricultural development has been given a
step-motherly treatment. With all this, the
Budget is poised to push the country into a
new
inflationary spiral.
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[Dr. Bhai Mahavir]

Sir, with these words, I hope that the hori.
Minister will at least give a second thought to
some of the proposals which he has made and
openly accept that he does not intend or hope
that prices will be kept in check. My good
friend here has been saying that the
inflationary spiral has stopped and that prices
will not rise. But the fact of the matter is that
inflation is going to keep up. This can be the
biggest problem which the country will not be
able to overcome through any such cosmetic
type of Budget. My friend Mr. Kalpnath Rai
said that the whole press has welcomed it; and
he mentioned the Indian Express in that
connection. He does not" seem to have read
the editorial in the Indian Express which
termed it as "A deceptive Budget". Even the
Hindustan Times described it as "* public
relations Budget." With all this trickery and
subterfuge aimed at deceiving the ordinary
people, I do not think the interests of the eco-
nomy are being served well. The Government
owes it to the people to come with clearer and
less clever measures to improve the growth of
the economy.

Thank You.

WrEAT Te ®AOC (wer w3m)
ITARATEAET  Wglrag, Ad & Ao
aqa 3 & fam gamrr

TT AT T FET A AAT qm
AAT 2 4 AAAMTET W o4 "oy
=R g1 owdr * fe owa e oea
A AT X A AT AEAT | T
FIAAT ®T T &7 ot 7L gor § Hwfq
CIEECE I SR a0 1o S o Bl (6
favedft @@t @ wrfgr fagawe
ma fF ogars aw At e At
ERIECIRI AR LI ALy L A b
gyea feraar gz o fawdir wara
TAAT ] | FAZ FT GRT T A
& fq0 (am g qad @ aedre
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SHRI G. C. BHATTACHARYA J
(Uttar Pradesh): ~ Mr. Vice-Chairman !  Sir,
apart from the jargons of figures, I let us coolly
analyse the direction this budget has ta'<en. Sir,
the real malady in today's economy is the
sickness oi. infrastructure. Unless the sickness
of infrastructure is attended to, no amount of
budgetary machinations can t.'o any help, can do
any good. Now, Sir, se the infrastructure
position.  The infrastructure position is like a
complete circle. But the first starting point is th
>. transport. As you may kindly see, i’ ihere is
no transport, coal cannot go tn the power stations.
If coal cannot g> to the power stations, there
cannoi any power. If there is no power, industry
cannot run.  If there is no power coal cannot be
there. If there is no ccal even transport cannot
move. The start. i ing point of this circle is
transport. Sii j  which is the important mode of
transport in this country? The railways. Now,
let us see the Economic Survc: which has been
presented this year. That Economic Survey
clearly says that the reason for the shortage of
wagons and other things, the reason for this
transport bottleneck and shortage is the lack of
proper investment for the last one decade. If
that is the reason. 1  then what credit can the
ruling pcTty take? In the last one decade, the
period of Opposition rule was only three years.
Your own document is saying that due to lack of
investment in railways, this difficulty regarding
infrastructure ha* arisen. Now, let us see what
the investment this year is. This year also
there is no proper investment for meeting the
shortage of wagons or for re pairing the tracks or
for the other necessary things. Therefore, you
have not gone into the real disease. You are
only trying to do some patch-work and you are
trying to get laurels by giving certain-tax
concessions. You  canno* always do only
clever things. That does not help to solve the
country's problems. It is a very serious matter.
Every time you are taking populist measures.
Populist measures are important,  but they are
important in a given set of circumstances.
When the health of the economy is in such a bad
condition, how
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can you have populist measures to cure the
disease?

Then comes power. Where is the
investment on power? I do not want to quote
figures because figures can be produced on
both sides. But what *° undisputed is that the
figures which are available today also say
that the investment on power has been
inadequate for the last three Plans.

Investment in power is not adequate. What
is the investment in this Budget? The
investment in this Budget also is less than
what it was before. You have no provision for
power improvement, you have no provision
for improvement of transport. How then do
you want to solve the problem?. By this
gimmick? There is some method in madness
also. What is this method? First try to ag-
gravate a situation. When you have
aggravated the situation, then there will be
mass discontent. When there is mass
dicontent. Then you will come out with
repression. When there is repression, you will
say there is a law and order problem:
therefore, we want more power. More power
means to have an authoritarian regime. This is
a clear direction. In that what have you added?
Sixteen per cent levy on newsprint. Why this
levy? There is so much on official censoring
of newspapers. Still they are not satisfied. Six-
teen per cent levy; You take any public
opinion on this one issue. They will say
medium and small newspapers will stop. Big
papers are in their control, in their pocket, it is
the district level and medium and small
newspapers which voice local opinion, that
will be stifled. So this is a Budget which will
only increase the already high inflation.
People's misery will only increase by this
method of 16 per cent levy on newspapers. It
means you are gagging the people's voice. On
the one hand there is misery, on the other hard
you are gagging the people's voice. These are
the ways of bringing about totalitarian regime.
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They are saying about kisan rally. AU
right'. Immediately thereafter you levy on
import of fertilizer. That has not been
exempted. Fertilizer will cost more...

SHRI KALP NATH RAI: Subsidy has
been given.

SHRI G. C. BHATTACHARYA: Subsidy
is not going to help by a single naya paisa.
You have already announced and you are
again going to announce increase in prices of
fertilizer. Therefore, by imposing a levy or in-
creasing the price of fertilizer, you are cutting
at the very roof of agricultural development.
Anyway, I am not going to deal with
investment in agriculture and other things,
because whatever investment you make in
agriculture, it will not be able to have any
impact unless the other infrastructure of
agriculture is properly developed. Without the
proper infrastructure even if you can manage
to get a few thousand tonnes more of
production, that is not going to help. You have
to improve your production techniques. If at
all there is an increase in production now, I
attribute it to the good monsoon, I attribute it
to the nature's kindness. Today the per capita
consumption has gone down. You are
increasing wheat. For whom? The per capita
consumption of standard cloth has gone down.
You are doing it, for whom? Therefore, this
Budget has not taken into consideration the
fate of the common people; the common
people will be the worst sufferers and they
continue to suffer because of inflation,
because of other things. What I was going to
point out was this. Many speakers have
thrown light on many other aspects. The
whole thing is this. What have you done lo
strike at the very root of the disease? You
should have improved the infrastructure. You
should have forgotten everything else. If only
you had given sufficient thought and sufficient
attention to the development of infrastructure,
you would have done something for restora-
tion of the health of Indian economy.
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[Shri G. C. Bhattacharya]
Sir, now about the public sector. I
was sorry to hear Mr. Piloo Mody
attacking our public sector. Of course,
I expected him to do that. I wish he
was here. Today 99 per cent of corpo
rate sector finances come from public
financial institutions. And what is the
state of affairs in the corporate sector
today? Most of the sick indus
tries are from the corporate
sector. The corporate sector
has not been able to fulfil any target in the last
five Five Year Plans. They have just gambled
with public funds. Whichever line offered
some profit, they chose it. And they have been
operating without any restriction. This
Government has come out with an Industrial
Policy Resolution in June 1980. What is the
Resolution. Whatever restriction was there on
them previously has been given a go by. They
are allowed automatic expansion. They can
regularise illegal capacity. They are allowed
100 per cent export. What is this Industrial
Policy Resolution? You are taking so much
credit for starting the Sixth Flan. Which target
of the Plan can you achieve with this
industrial policy? These are factors which
control industrial production. You have
diluted FERA and you have diluted MRTP
Act. With this sort of attitude, whom are you
trying to bluff? This Plan will remain on
paper. It is like the Munimji keeping his
accounts with pluses and minuses. The
Government is not at all serious to deal with
the basic problems of the economy. You are
promising remunerative prices for the pro-
ducers and you are promising cheap goods for
the consumers. The irony of fate is that this
Government is responsible for cultivating the
middlemen's culture. I ask our Minister of
Supplies, Mr. Shukla, how many middlemen
are there between the producer and consumer.
They themselves admit that the ratio is 1:4. I
say it is 1:6. If this middlemen culture is not
given a go-by, how can you improve your
public distribution system? What have you
done in this field? You are talking of public
distribution system.  You have

[ RAJYA SABHA ]

1981-82 280

been doing it for the last so many years. You
allow the producers to raise prices and
consumers have to pay four times the price
the producer is getting. Therefore, looking
from any angle, nobody who knows A, B, C,
D, of economics will say that this budget will
meet the requirements of the people.

Sir, I cannot resist the temptation of
mentioning something about the Special
Bearer Bonds, the black Bond'3. This is a
thing which will ruin whatever is left out.

SHRI KALP NATH RALI: It is the Special
Bearer Bonds.

SHRI G. C. BHATTACHARYA: Kalp
Nathji, you think for yourself and think of the
consequences. You might have seen that even
some of the important economist” some of the
important industrialists and some of the
important commentators have also come out
with their opinions against this. At least you
should respect them—I do not know whether
you respect anybody at all— and you should
have some consideration for the views of
these persons. More can be said for hours
together about the disastrous consequences of
these Bonds and this also has got some
implications regarding the security of the
countrj. (Time Bell rings). Therefore, at least I
hope that you will not do something which
will endanger the security of the country,
what to talk of ameliorating the lot of the poor
people. Thank you, Sir.

SHRI U. R. KRISHNAN (Tamil Nadu):
Mr. Vice Chairman, Sir, I rise to support the
Budget presented by our Finance Minister.
Our Finance Minister has done a wonderful
job. Contrary to the expectation of a number
of persons in India that he was going to im-
pose heavy taxes, he has taxed only a little.
This is a boon to the common man in India.
But the Indian people are aware of the pre-
Budget rise in the prices of petrol and
petroleum products, coal, steel, etc. and also
of the rise in the railway fares and freight
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charges. These affect them very heavily. But
one has to think as to how he is going to fill
the budgetary gap of Rs. 1,539 crores. No
Finance Minister of India has, in recent years,
presented such a heavy-deficit Bdget. This
shows his boldness. Then. Sir, recently, the
Railway Minister has also burdened the
common man and our Finance Minister has
also now imposed taxes to the tune of Rs. 271
crores. This will be welcomed by the middle-
class people because he has raised the
exemption limit of taxable income in the case
of Income-Tax from Rs. 12,000/- to Rs.
15,000/- and, in one go, the Finance Minister
has removed from the Income-Tax net about
14 lakhs of people. But, Sir, despite these
concessions, it is doubtful it the economic
position of the middle-class people will not
deteriorate in view of the very heavy rate of
the current inflation with no possibility of any
abatement in the foreseeable future. Sir, in
India, the problem is not only the problem of
the salaried people, but it is also the problem
of the unsalaried businessmen who avoid
taxes on a large scale. Now, by removing
from the Income-Tax net, the Minister has
given immunity to lakhs of traders, who make
profits, to make profits and not to disclose
them. Besides the middle class, two other
groups are there who are going to benefit by
this Budget and they are the companies and
the tig landlords. The surcharge payable by
the companies has been reduced from 7.5 to
2.5 per cent. This is understandable. But he
has also given certain concessions to
industries which would be established in the
Free Trade Zones. The raising of the limit, in
the case of the small-scale industries, to Rs.
20 lakhs for tax purposes, is another line of
concession given to the small-scale industries.
On top of it all, incentives have been given,
new incentiyes have been given, for savings
and investment which are a welcome feature
and these will help in starting new i*' ui.
stries. But, Sir, as far as the small farmers are
concerned, the Finance Minister has totally
forgotten about them. Most of the kisans are
suffering because of loans and debts due to
the Government as
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also to the private persons. But they are not
getting any remunerative prices for their
commodities. In every State, Sir, now the
kisans are waging a war against the
Government. What is the present Government
going to do for them? Even though they have
orgar ised a kisan rally in Delhi, it is not
known what they are going to for them.

Sir, in this connection, I wold like to bring
to the notice of this House that in Tamil
Nadu, the Chief Minister, Puratchi Thalaivar
MGR gave concessions to the farmers to the
tune of Rs. 80 crores.

While we approached the Central Go-
vernment for help to extend help to the
farmers of Tamil Nadu, the Central Go-
vernment flatly refused to help the Go-
vernment of Tamil Nadu. The Government
should come forward to wipe off all the debts
of the farmers. The Government should
increase the procu cement price of paddy
immediately.

The increase in the rate of interest would
surely generate higher flow of savings
towards productive interest. The reduction in
surcharge on corporate taxes, allowing 40 per
cent participation to promoters of new
industries, tax holiday for exporting units and
benefits to small units, electronic industries,
will go a long way in reviving industry and
creating new jobs. Higher investments
industry and development at which the budget
aims also 1 lean higher production and more
jobs. And it is only by stepping up production
and putting more goods in the market that
over-abundant money can be mopped up and
inflationary price rise contained. Besides,
more jobs means more purchasing power for
family groups. The Government should have
taken much care to reduce subsidies to some
of the sectors, to curtail non-development al
and wasteful expenditure by Govern, ment
agencies and tax surplus income of the rich
farmers.
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[Shri U. R. Krishnati] The decision to
reorganise L.I.C. into five independent units
is a welcome feature. One corporation had
grown into a huge white elephant, roaming
about the country and widely consuming
enormous resources which would have gone
in part at least for reduction of premium rates.
The defence expenditure does go up to Rs.
4200 crores from Rs. 3800 crores, which is
inescapable with cold war going on nearabout
our borders.

Only Rs. 10 crores is allotted for the Salem
steel plant. It is a very meagre amount. Sir,
there is a persistent demand that Salem Re-
rolling plant should be made a full-fledged
steel plant. I request the Minister to take
necessary steps to fulfil the desire of the
people of Tamil Nadu.

Power crisis is one of the major factors
which affects our industrial development.
More investment should be made in this
sphere, and Ocean thermal energy should be
developed. More thermal power plants should
be set up, and National Power Grid should be
set up. The clearance for Shanmugha Nodi
Hydro-electric Project in Tamil Nadu should
be given immediately. Rivers should be
nationalised and the Government should come
forward to persuade the Kerala Government to
give more water to the Government of Tamil
Nadu. The Government should also play an
effective role in settling Cauve-ry water
disputes among different States, and see that
Tamil Nadu's legitimate rights are protected in
this respect.

It is really distressing to see that our
foreign exchange reserve is reducing, we
must try to export as far as possible. Our
handloom garments nr.ce wer, commanding a
good market abroad Now we have lost its
market. We should find a good market for it.

The proposed increase of exemption in
estate duty up to Rs. 1,50,000 is
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good.  But the exemption limit should be
increased to Rs. 2,50,000.

Regarding employment opportunities to
educated masses of our country, who are
looking forward to a bright future, nothing
was mentioned. According to official
estimates, 90 million jobs are required to be
created within the next ten years, an average
of 9 millions a year. Only about 4 million jobs
were created in the Fifth Five Year Plan, and
the budget is silent how the target is going to
b, achieved.

Sir, recently the Consultative Com mittee
attached to the Law Ministry has
recommended for abolition of court fees,
since the income derived from it is very low.
Justice should reach the poor freely, and I
also support the abolition of court fee.

I would like to urge the Government to set up a

Supreme Court Bench in the South.  Litigants

from the South are finding it very difficult to

come to the Supreme Court, since it is in

Delhi. In this connection I would like to men-
tion on, thing.

Recently the Chief Justice
of  Madras High Court  was transferred,
and the Chief Justice of Patna High Court was

posted at Madras. The Chief Justice of Madras
High Court took objection to it and he has gone

on leave, seeking voluntary retirement.
Why should this happen? A Chief Justice of
High Court should know the language of the
place, its customs and practices. I would urge
upon the Government to reconsider the
issue and appoint a Chief Justice to Madras
High Court who  knows Tamil. Tamil Nadu
Government has also asked for increasing the
number of Judge, in the Madras High Court
and I request the Government to concede this
demand.

Sir. during the past one month, in Tamil
Nadu, the D.M.K. is creating a law and order
problem regarding som, allotment of rectified
spirit to Kerala. As soon as it was brought to
the notice of the Tamil Nadu Government, the
Tamil Nadu Chief Minister immediately
appointed Justice P.  S.
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1 ailasam, a former Supreme Court
Judge, to probe into the matter under
the Commission of Enquiry Act. There
sre some  allegations  that  Justice
Kailasam is a family friend of M.G.R,,
the Chief Minister of Tamil Nadu. In
this connection, I would like to bring
to the notice of the House that Justice

) . S. Kailasam was recommended by
Mr. Karunanidhi  for. the  Supreme
Court. I would like to in

form the House that as far as M.G.R. is
concerned, his hand always used to be on the
upper side and it would never be on the
receiving end as that of Mr. Karunanidhi. |
would like to ask my D.M.K. friends whether
they have accepted the findings of Justice
Sarkaria regarding the scandals of which Mr.
Karunanidhi and others were charged and
which were proved. Justice Sarkaria was a
Supreme Court Judge when he gave the
findings.

Regarding the 15 per cent levy of Customs
Duty on imported Newsprint, <it is
unwarranted and it will affect the 1 ewspapers
heavily and ultimately the nawspapers will
increase the price of tie papers or they will
increase the advertisement charges which will
ultimately fall upon the common man. The
Minister to reconsider it. Regarding the
increase in local call tates and trunk call rates
of Telecommunications, it will also affect the
common earnestly appeal to the Minister to
withdraw this increase in the tariff.

While the Minister was dealing with iicome
and expenditure, he was expecting Rs. 600
crores through the Special Bearer Bonds
during 1981-82. This is only his dream and it
is not going to become a reality. So, there is
every possibility of inflation rising further and
the deficit going up more than expected.

Regarding the development of Hindi, Rs.
1.5 crores have been allotted in the Plan
budget for 1981-82. I do not know why
special attention should be shown to Hindi
alone. This stepmotherly attitude of the
Government hag to be condemned and every

langu-

[9 MARCH 1981 ]

toa matter of 286
Urgent Public Importance

age should be treated equally. I request th,
Government to allot Rs. 3 crores for the
development of Tamil I would emphasise that
any indirect attempt to impose Hindi on the
non-Hindi speaking States would be resisted
forcefully.

With these words, I conclude. Thank you,
Sir.

Mo ¥ wAW fag (Fwewzv) -
WERTT THaT ST WeEd, § W
W oA & faq gza & wradr g
fr M3 7@ §9 1981-82 ¥ T2
97 qIq fa=wT 9FE F w1 WAL
frr g i A AR g g fr
T ey @gd F  favedr  =AT
¥ AAETT WA Tg gATH AL
qORIT 97 TE AT ARBIT FEAT
AT & &1 F AdT IvEaT WA O§
T T qATIT HT AT AL HOA g
9 AAEG AT B TTH A At TAE
ERAUNCCTE A R T o B o o R
A1 TR ET AT 7 A genifaw @A A

Fafeaa &1

ofrqq, A7 agA STAGET I
fravat &1 g0 wEa g

Fgar wigm g fw e o wAe
ser, wq aper frr mEr Ad
ST FAEr AT 2, q9 g1 FTE
awz faad vz @ 2

oA, TATTAET K Wl A
TEaE wifaedr WTe sudfadt &1 59
Bl T AR 7, FHOAAT A( -
AT IAR( HE = AT wEAT F |
ST, g1 aF 7 AAAT E, A A4
zarft  wlaer i wefm waE
(wr€) i St wTErmEws At @y
g, TS WA % WIET 20 AR
AT ATT At WEH S KT AE-
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[®10 77 mam fag)

VAT, WERAT AT ITAT wERTET
W OWTEY ¥ 4% @ war quE
ATHAT F STET F HTA0C AT AT F 0
a7 AeT GAEE 1 fawr F o
TEEt 20 ¥ Az Aoz wifaw
Ao 71 azeft o wqfz 41 o8 frow
2 W fvr & waw whaw qm-
for dm Awede Sfrmm andy & Aqe
Harew ® a1 ow gwwdn #
e, #F 1977 § Fam (i)
TGS T sAar qrE & faa
w1 aF Ay Fwror 41 fy g uw
Afafaore & woafems § 0 @
¥% fafgq wndf wiei 4 o da
WIS TeHa T, fyed aEEdt
¥ TN IR AEAaT et wte Ju
A ANER SR ogE § oW @ |
1R, HTA0 ME & Tqrqqer, mavfeafa-
a1, sfafrraedl, zfaor 9dr s
w7 gFeEfaaT &7 A wror are
F1 asdtas, aoifas @ omiar
HET JeT g1 AT | A9 1980 H
wraw (wf) 9w Wil ageT & oA
¥ogrE | AT K G AT q T
am & fia faar fe st gfar
wdt @ wEer oA qar &, fHaE
AqEE W OATH A AT, AT
1 fawm oz qrem A wlE qag
¥ oftma, @ faw welt oft Frew am
% far ared T wmar g SRR
7% Az e fEAr 2 W ag
hﬁirﬁ'weﬁrmeﬁr%fr
F® a9 qd st frawraas ofdeafrar
dff, ITH [are gAr T | A, A=A
Tz ® reda gemad A qlg, WA
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THE VICE-CHAIRMAN (SHRI BI
SHAMBHAR NATH PANDE): The

House stands adjourned till 11 AM.
tomorrow.

The House then adjourned at two
minutes past six of the clock till
eleven ot the clock on Tuesday, the
10th March, 1981.



